
 

FORM B 

PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)     Regulations, 

2016) 

 

FOR THE ATTENTION OF THE STAKEHOLDERS OF 

M/s. HINDUSTAN PHOTO FILMS MFG CO LIMITED 

 

 

Sl. No PARTICULARS DETAILS 

  1. Name of corporate debtor Hindustan Photo Films Mfg Co Limited 

   2. Date of incorporation of corporate debtor 30th November, 1960 

   3. Authority under which corporate debtor 

is incorporated /registered 

Registrar of Companies, Coimbatore 

   4. Corporate Identity No. / Limited Liability 

Identification No. of corporate debtor 

L33201TZ1960GOI000379 

   5. Address of the registered office and 

principal office (if any) of corporate 

debtor 

Indu Nagar, Ootacamund, The Nilgiris, 

Tamilnadu -  643 005 

6. Date of closure of Insolvency Resolution 

Process 

30th March ,2023 [Liquidation ordered by   

NCLT on 31st March, 2023] 

7. Liquidation commencement date of 

corporate debtor 

31st March, 2023 [Order received on 31st 

March, 2023] 

8. Name and registration number of the 

insolvency professional            acting as 

liquidator 

 

CA Mahalingam Suresh Kumar 

IBBI/IPA-001/IP-P00110/2017-2018/10217 

No.27/9 ,Nivedh Vikas,Pankaja Mill Road, 

Puliyakulam, Coimbatore- 641045 

Ph no: 73730-52341 

Mail to: msureshkumar@icai.org 

Process Mail Id: hpfmcl.liq@gmail.com 

 

9. Address and e-mail of the liquidator, as 

registered with the    Board 

10. Address and e-mail to be used for 

correspondence with the    Liquidator 

11. Last date for submission of claims 30th April, 2023 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

mailto:msureshkumar@icai.org
mailto:hpfmcl.liq@gmail.com


 

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has 

ordered the commencement of liquidation of the M/s. Hindustan Photo Films Mfg Co 

Limited on 31st March,2023. 

 

Note: 

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in  Quick 

Links DownloadsForms under IBBI (Liquidation Process) Regulations, 2017. 

 

The stakeholders of M/s. Hindustan Photo Films Mfg Co Limited are hereby called upon to submit their 

claims with proof on or before   30th April, 2023 to the liquidator at the address mentioned against item 

No.10. 

 

The financial creditors shall submit their claims with proof by electronic means only. All other creditors 

may submit the claims with the proof in person, by post or by electronic means. 

 

  Submission of false or misleading proof of claims shall attract penalties. 

 

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by 

such a stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy 

Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed 

to be submitted under section 38.] 

 

 

 

 

 

Date : 03rd April, 2023 

Place :Coimbatore 

 

                                                    

 

 

 

CA. Mahalingam Suresh Kumar  

Liquidator of M/s. Hindustan Photo Films Mfg Co Limited 

AFA No. AA1/10217/02/201123/104851 valid upto 20.11.2023  
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பெங்–க–ளூரு, ஏப்.3-
அடுத்த ஆண்டு நடை–பெ–
றும் நாடா–ளு–மன்ற தேர்–த–
லுக்கு முன்பு எதிர்க்–கட்–
சி–களை ஓர–ணி–யில் திரட்–
டும் முன்பு முத–லில் காங்–
கி–ரஸ் தன்னை சரி–செய்–
து–க�ொள்ள வேண்–டும் 
என்று தேவே–க–வுடா 
கூறி–யுள்–ளார்.
கர்–நா–டக சட்–ட–சபை தேர்–த–

லை–ய�ொட்டி முன்–னாள் 
பிர–த–ம–ரும், ஜனதா தளம் 
(எஸ்) கட்–சி–யின் தேசிய தலை–
வ–ரு–மான தேவே–க–வுடா பெங்–
க–ளூ–ரு–வில் நேற்று நிரு–பர்–க–
ளுக்கு பேட்டி அளிக்–கை–யில் 
கூறி–ய–தா–வது:-

ஆத–ரவு கேட்–கி–ற�ோம்
கர்–நா–டக சட்–ட–சபை தேர்–த–

லில் ஜனதா தளம் (எஸ்) 
வெற்றி பெறும். நாங்–கள் பிரித்–
தா–ளும் க�ொள்கை அடிப்–ப–
டை–யில் ஓட்டு கேட்–க–
வில்லை. நாங்–கள் அனைத்து 
சமூ–கங்–க–ளை–யும் உள்–ள–டக்–
கிய வளர்ச்சி அடிப்–ப–டை–யில் 
ஆத–ரவு கேட்–கி–ற�ோம். பஞ்–ச–
சூத்ரா திட்–டங்–களை நாங்–கள் 
வகுத்–துள்–ள�ோம். அதை முன்–
வைத்து ஓட்டு கேட்–கி–ற�ோம். 
ஜனதா தளம் (எஸ்) ஆட்–சிக்கு 
வரும். பஞ்–ச–சூத்ரா திட்–டங்–
களை நாங்–கள் அமல்–ப–டுத்–து–
வ�ோம்.
பஞ்–ச–சூத்ரா திட்–டங்–களை 

மக்–க–ளி–டம் க�ொண்டு சேர்க்–
கும் ந�ோக்–கத்–தில் குமா–ர–சாமி 
மாநி–லம் முழு–வ–தும் பஞ்–ச–
ரத்னா யாத்–தி–ரையை மேற்–
க�ொண்டு அதை நிறைவு செய்–
துள்–ளார். இந்த யாத்–தி–ரைக்கு 
மக்–க–ளி–டையே மிகுந்த வர–
வேற்பு கிடைத்–துள்–ளது. எங்–
கள் கட்–சி–யின் தேர்–தல் செயல் 
திட்–டம் மிக எளி–மை–யா–னது. 
அதா–வது கடி–ன–மாக உழைக்க 
வேண்–டும், மக்–க–ளு–டன் உண்–

தேவேகவுடா பேட்டி

எதிர்க்கட்சிகளை ஓரணியில் திரட்ட முதலில் 
காங்கிரஸ் தன்னை சரிசெய்ய வேண்டும்

அடுத்த ஆண்டு நடைபெறும் நாடாளுமன்ற தேர்தலுக்கு முன்பு

மை–யாக இருக்க வேண்–டும், 
நாங்–கள் ப�ொய் பேச மாட்–
ட�ோம், மக்–களை பிரிக்க மாட்–
ட�ோம்.

தவ–றான பிர–சா–ரம்
ஜனதா தளம் (எஸ்) கட்சி 

மைசூரு மண்–ட–லத்–தில்  
மட்–டுமே உள்–ள–தாக தேசிய 
கட்–சி–கள் எங்–க–ளுக்கு எதி–ராக 
தவ–றான பிர–சா–ரம் செய்–கின்–
றன. எங்–கள் கட்–சிக்கு மாநி–
லத்–தின் அனைத்து பகு–தி–க–ளி–
லும் எம்.எல்.ஏ.க்கள் இருக்–கி–
றார்–கள். அனைத்து சமூ–
கத்தை சேர்ந்–த–வர்–களும் எம்.
எல்.ஏ.க்க–ளாக உள்–ள–னர். 
எங்–களை குறை ச�ொல்–ப–வர்–
கள், 1999-ம் ஆண்டு முதல் 
எங்–கள் கட்சி எம்.எல்.ஏ.க்க–
ளின் பட்–டி–யலை பார்க்க 
வேண்–டும். அப்–ப�ோது நான் 
என்ன ச�ொல்–கி–றேன் என்–பது 
அவர்–க–ளுக்கு புரி–யும்.
மைசூரு மண்–ட–லம் எங்–க–

ளுக்கு அதி–க–ள–வில் ஆத–ரவு 
வழங்–கி–யுள்–ளது. அதற்–காக 
அவர்–க–ளுக்கு நன்றி தெரி–விக்–
கி–ற�ோம். இந்த முறை நடை–
பெ–றும் தேர்–த–லில் மாநி–லத்–
தின் அனைத்து பகு–தி–க–ளி–லும் 
எங்–கள் கட்சி வெற்றி பெறும். 
நான் மந்–தி–ரி–யாக, முதல்-மந்–
தி–ரி–யாக, பிர–த–ம–ராக இ்ருந்–த–
ப�ோது அனைத்து தரப்பு மக்–க–
ளின் நன்–மைக்–கும் பாடு–பட்–
டேன். மண்–ட–லங்–கள் அடிப்–ப–
டை–யில் நான் பார–பட்–ச–மாக 
நடந்து க�ொண்–டது இல்லை.
ப�ொய்–களை பரப்–பு–கி–றார்–கள்
சுய–நல ந�ோக்–கம் க�ொண்–ட–

வர்–கள் ப�ொய்–களை பரப்–பு–கி–
றார்–கள். எனது அர–சி–யல் 
வாழ்க்–கை–யில் பிற கட்–சி–க–
ளின் ப�ொய்–க–ளுக்கு பதில் 
ச�ொல்ல நான் நிறு–வ–னங்–
களை வாட–கைக்கு அமர்த்–தி–
யது இல்லை. கட–வு–ளும், மக்–

களும் தான் என்னை அர–சி–ய–
லில் கடந்த 60 ஆண்டு கால–
மாக வளர்த்–துள்–ள–னர். எங்–
கள் கட்சி 123 த�ொகு–தி–களில் 
வெற்றி பெறும் என்ற நம்–
பிக்கை உள்–ளது. எங்–க–ளின் 
கடின உழைப்பு, த�ொலை–
ந�ோக்கு திட்–டங்–கள் மீது எங்–க–
ளுக்கு நம்–பிக்கை உள்–ளது.
எங்–களை குறை ச�ொல்–கி–ற–

வர்–களை பற்றி நான் கவ–லைப்–
ப–ட–வில்லை. தேசிய கட்–சி–கள் 
பெரிய திட்–டங்–களை அமல்–ப–
டுத்–து–வ–தாக ப�ொய் ச�ொல்–கி–
றார்–கள். அவர்–க–ளின் நாட–கம் 
மற்–றும் ப�ொய்–களை மக்–கள் 
பார்த்–துள்–ள–னர். பிற மாநி–லங்–
களில் நடை–பெ–றும் தேர்–தல் 
மற்–றும் அடுத்த ஆண்டு (2024) 
நடை–பெ–றும் நாடா–ளு–மன்ற 
தேர்–த–லுக்கு கர்–நா–டக சட்–ட–
சபை தேர்–தல் ஒரு முன்–
ன�ோட்–ட–மாக அமை–யும்.

தலை–வர்–கள்
கடந்த காலங்–க–ளி–லும் இவ்–

வா–றான நிலை ஏற்–பட்–டுள்–
ளது. இந்த முறை–யும் அதே 
ப�ோல் நிக–ழும். காஷ்–மீர், விவ–
சா–யி–கள், பட்–ஜெட் என பல்–
வேறு அம்–சங்–கள் குறித்து 
நான் மாநி–லங்–க–ள–வை–யில் 
விரி–வாக பேசி–யுள்–ளேன். 
அதை பார்த்–தால் மத்–திய 
அரசை பற்றி நான் என்ன 
கூறி–யுள்–ளேன் என்–பது தெரி–
யும். நான் எனது கட–மையை 
எப்–ப�ோ–தும் தீவி–ர–மாக ஆற்–றி–
யுள்–ளேன். 91 வய–தி–லும் அதை 
செய்து க�ொண்–டி–ருக்–கி–றேன்.
நாட்–டில் காங்–கி–ரஸ் மட்–

டுமே எதிர்க்–கட்சி அல்ல. 
அடுத்த ஆண்டு (2024) நடை–
பெ–றும் நாடா–ளு–மன்ற தேர்–த–
லுக்கு முன்பு தேசிய அள–வில் 
எதிர்க்–கட்–சி–களை ஓர–ணி–யில் 
திரட்–டும் விஷ–யத்–தில் முத–
லில் காங்–கி–ரஸ் தன்னை சரி–
செய்து க�ொள்ள வேண்–டும். 
எதிர்க்–கட்–சி–க–ளுக்கு பல்–வேறு 
வாய்ப்–பு–கள் உள்–ளன. நாட்–
டுக்கு தலைமை தாங்–கும் 
திறன் க�ொண்ட தலை–வர்–கள் 
அதி–க–மாக உள்–ள–னர். ராகுல் 
காந்தி எம்.பி. தகுதி நீக்–கம் 
குறித்து நான் கருத்து கூற 
விரும்–ப–வில்லை.

நம்–பிக்கை இல்லை
எங்–கள் கட்சி தலை–வர்–கள் 

இது–கு–றித்து ஏற்–க–னவே கருத்து 
தெரி–வித்–துள்–ள–னர். ஆனால் 
அவ–ரது எம்.பி. பத–வியை 
தகுதி நீக்–கம் செய்–தது துர–
திர்ஷ்–டம் என்று மட்–டும் 
ச�ொல்ல விரும்–பு–கி–றேன். 
ஜனதா பரி–வார் மீண்–டும் 
ஒருங்–கி–ணை–யும் என்ற நம்–
பிக்கை இன்–னும் எனக்கு உள்–
ளது. 3-வது, 4-வது அணி 
விஷ–யத்–தில் எனக்கு நம்–
பிக்கை இல்லை. நாங்–கள் 
என்ன செய்–கி–ற�ோம�ோ அதை 
நம்–பு–கி–றேன். நாட்–டை–யும், 
ஜன–நா–ய–கத்–தை–யும் காப்–பாற்–
று–வ–தில் நாங்–கள் முன்–ன–ணி–
யில் இருப்–ப�ோம்.
இவ்–வாறு தேவே–க–வுடா 

கூறி–னார்.

புது–டெல்லி, ஏப்.3-
பிர–த–மர் ம�ோடி–யின் பட்–
டப்–ப–டிப்பு சான்–றி–தழ் 
குறித்து விசா–ரணை நடந்–
தால், அது ப�ோலி என்று 
தெரிந்து, அவர் எம்.பி. 
பத–வியை இழப்–பார் 
என்று ஆம் ஆத்மி கட்சி 
கூறி–யுள்–ளது.

எழுத்து பிழை
பிர–த –மர் ம�ோடி–யின்  

பட்–டப்–ப–டிப்பு சான்–றி–தழ் 
கேட்டு விண்–ணப்–பித்த 
டெல்லி முதல்-மந் –திரி  
அர–விந்த் கெஜ்–ரி–வா–லுக்கு 
குஜ –ராத் ஐக�ோர்ட்டு  
ரூ.25 ஆயி–ரம் அப–ரா–தம்  

ஆம் ஆத்மி ச�ொல்கிறது
பிரதமர் மோடி எம்.பி. பதவியை இழப்பார்
விசாரணை நடந்தால், பட்டச்சான்றிதழ் ‘ப�ோலி’ என்று தெரிந்து விடும்

ஆயிரக்கணக்கான பெண்கள் திரண்டு ப�ொங்கலிட்டனர்

திரு–வ–னந்–த–பு–ரம் அருகே உள்ள கரிக்–க–கம் சாமுண்டி க�ோவில் திரு–வி–ழா–வை–ய�ொட்டி 
நேற்று ஆயி–ரக்–க–ணக்–கான பெண்–கள் ஒன்று கூடி ப�ொங்–க–லிட்ட ப�ோது எடுத்த படம்.

பல்வேறு க�ோரிக்கைகளை வலியுறுத்தி

பஞ்சாப்பில் விவசாயிகள் ரெயில் மறியல்
சண்–டி–கார், ஏப்.3-

பஞ்–சாப்–பில் சாலைப்–ப–ணி–க–ளுக்கு நிலம் வழங்–கிய விவ–சா–யி–க–
ளுக்கு நியா–ய–மான இழப்–பீடு, பரு–வம் தவ–றிய மழை–யால் சேதம் 
அடைந்த பயிர்–க–ளுக்கு ஏக்–க–ருக்கு ரூ.50 ஆயி–ரம் நிவா–ர–ணம், 
விவ–சாய கடன்–க–ளுக்கு வட்டி தள்–ளு–படி உள்–ளிட்ட பல்–வேறு 
க�ோரிக்–கை–களை வலி–யு–றுத்தி விவ–சா–யி–கள் ப�ோராடி வரு–கின்–ற–னர்.
இந்த க�ோரிக்–கையை வலி–யு–றுத்தி கிசான் மஸ்–தூர் சங்–கர்ஷ் 

கமிட்டி சார்–பில் குர்–தாஸ்–பூ–ரில் உள்ள படாலா ரெயில்  
நிலை–யத்–தில் விவ–சா–யி–கள் நேற்று ரெயில் மறி–ய–லில்  
ஈடு–பட்–ட–னர். 
ப�ோராட்–டத்–தில் பங்–கேற்ற ஏரா–ள–மான விவ–சா–யி–கள் ரெயில் 

நிலை–யத்–தில் கூடா–ரம் அமைத்து தங்–கி–ய–து–டன், தண்–ட–வா–ளத்–தில் 
அமர்ந்–தும், படுத்–தும் ப�ோராட்–டம் நடத்–தி–னர். இத–னால் அங்கு 

விதித்–துள்–ளது.
இந்–நி–லை–யில், அவ–ரது ஆம் 

ஆத்மி கட்சி எம்.பி.யும், தேசிய 
செய்–தித்–த�ொ–டர்–பா–ள–ரு–மான 
சஞ்–சய்–சிங் நிரு–பர்–க–ளுக்கு 
பேட்டி அளித்–தார். அவர் 
கூறி–ய–தா–வது:-
பிர–த–மர் ம�ோடி–யின் பட்–

டப்–ப–டிப்பு சான்–றி–தழ் என்று 
அமித்ஷா கடந்த 2016-ம் 
ஆண்டு ஒரு சான்–றி–தழை 
காண்–பித்–தார். அதில், ‘யுனி–
வர்–சிட்டி’ என்ற ஆங்–கில 
வார்த்–தை–யின் எழுத்–து–கள் 
‘யுனி–பர் –சிட்டி’ என்று  
தவ–றாக உள்–ளது. அது  
ப�ோலி என்–ப–தற்கு அதுவே 
ஆதா–ரம்.

ம�ோடி பேசி–யது ஏன்?
பிர–த–மர் ம�ோடியே கடந்த 

2005-ம் ஆண்டு குஜ–ராத்–தில் 
பேசு–கை–யில், பள்–ளிக்–கல்–
விக்கு பிறகு தன்–னால் மேல்–ப–
டிப்பு படிக்க முடி–ய–வில்லை 
என்–றார். அவர் எம்.ஏ. படித்–
தி–ருந்–தால், அப்–படி பேசி–யது 
ஏன்?
பிர–த–ம–ரின் பட்–டச்–சான்–றி–

தழ் பிரச்–சி–னையை எழுப்–பி–ய–
வு–டன், ஒட்–டு–ம�ொத்த பா.
ஜன–தா–வி–ன–ரும் அதிர்ந்–துள்–ள–
னர். சான்–றி–தழ் ப�ோலி 
இல்லை என்று நிரூ–பிக்க 
ப�ோரா–டு–கின்–ற–னர்.

தேர்–த–லில் நிற்க முடி–யாது
விசா–ரணை நடத்–தப்–பட்–

டால், பிர–த–மர் ம�ோடி–யின் 
பட்–டச்–சான்–றி–தழ் ‘ப�ோலி’ 

என்று அம்–ப–ல–மாகி விடும். 
பின்–னர், தேர்–தல் கமி–ஷ–னுக்கு 
தவ–றான தக–வல் அளித்து 
ம�ோசடி செய்–த–தாக அவர் 
தனது எம்.பி. பத–வியை இழப்–
பார். 
அத்–து–டன், தேர்–த–லில் 

ப�ோட்–டி–யி–டும் தகு–தி–யை–யும் 
அவர் இழந்து விடு–வார். இது–
தான் தேர்–தல் கமி–ஷன் விதி–
முறை.
இவ்–வாறு அவர் கூறி–னார்.

காஷ்மீரில்

எல்லை பாதுகாப்பு அதிகாரி 
துப்பாக்கி குண்டு பாய்ந்து சாவு

ஜம்மு, ஏப்.3-
காஷ்–மீ–ரில் கதுவா மாவட்–

டம் ஹீரா–ந–கர் செக்–டா–ரில் 
சர்–வ–தேச எல்லை அருகே 
புறக்–கா–வல் நிலை–யம் உள்–
ளது. அதில் பணி–யாற்றி வந்த 
எல்லை பாது–காப்பு படை 
உதவி சப்-இன்ஸ்–பெக்–டர் சுக்–
நந்–தன் பிர–சாத் என்–ப–வர், துப்–
பாக்கி குண்டு பாய்ந்த நிலை–
யில் காய–ம–டைந்து கிடந்–தார். 
அவரை ஆஸ்–பத்–தி–ரிக்கு 
க�ொண்டு சென்–ற–னர். அங்கு 
பரி–ச�ோ–தித்த டாக்–டர்–கள், 
அவர் ஏற்–க–னவே இறந்து விட்–
ட–தாக  கூறி–னர். 
பணிக்–காக வழங்–கப்–பட்ட 

அவ–ரது துப்–பாக்–கி –யில் 
இருந்து வந்த குண்–டு–தான் 
அவ–ரது உயிரை பறித்–துள்–
ளது. எதிர்–பா–ரா–மல் துப்–
பாக்கி வெடித்–ததா அல்–லது 
அவர் தற்–க�ொலை செய்து 
க�ொண்–டாரா என்று விசா–
ரணை நடந்து வரு–கிறது.

பெரும் பர–ப–ரப்பு ஏற்–பட்–டது.
இந்த ப�ோராட்–டம் குறித்து 

செய்–தி–யா–ளர்–க–ளி–டம் பேசிய 
இந்த அமைப்–பின் ப�ொதுச்–செ–ய–
லா–ளர் சர்–வான் சிங் பாந்–தர், 
தங்–கள் க�ோரிக்–கையை விரை–
வில் நிறை–வேற்ற வேண்–டும் என 
கேட்–டுக்–க�ொண்–டார்.
விவ–சா–யி–க–ளின் இந்த 

ப�ோராட்–டத்–தால் அந்த பகுதி 
வழி–யாக ரெயில் சேவை  
தடை–பட்–டது. இத–னால் பய–ணி–
கள் பெரும் அவ–திக்–குள்– 
ளா–கி–னர்.

புது–டெல்லி, ஏப்.3-
இந்–தியா-பாகிஸ்–தான் இடையே கடந்த 

1999-ம் ஆண்டு நடந்த கார்–கில் ப�ோரில் 
இந்–திய வீரர்–கள் தங்–கள் வீரத்தை பறை 
சாற்றி நாட்–டுக்கு வெற்–றியை தேடித் தந்–த–
னர். 
இந்த பேரில் மிகுந்த துணிச்–ச–லு–டன் 

ப�ோரிட்டு ஹீரே–வாக திகழ்ந்–த–வர்–களில் 
ஒரு–வர், செவாங் முர�ோப். இதற்–காக வீர் 
சக்ரா விருது பெற்–றி–ருந்த இவர் லடாக் 
ஸ்க–வுட் படைப்–பி–ரி–வில் சுபே–தார் மேஜ–ராக 
பதவி வகித்து வந்–தார்.  இவர் லடாக்–கின் 

லே அருகே நேற்று முன்–தி–னம் நடந்த பயங்–கர சாலை விபத்–தில் 
பரி–தா–ப–மாக உயி–ரி–ழந்–தார். விபத்–துக்–கான கார–ணம் உட–ன–டி–யாக 
தெரி–ய–வில்லை. இந்த தக–வலை உறுதி செய்–துள்ள ராணு–வம், 
முர�ோப்–பின் மர–ணத்–துக்கு ஆழ்ந்த இரங்–கலை வெளி–யிட்டு உள்–
ளது. அத்–து–டன் ராணுவ அதி–காரி ரஷிம் பாலி தலை–மை–யில் 
ஏரா–ள–மான வீரர்–கள் முர�ோப்–பின் குடும்–பத்–தி–னரை நேரில் சந்–தித்து 
ஆறு–தல் தெரி–வித்–த–னர். உயி–ரி–ழந்த செவாங் முர�ோப்–பின் தந்தை 
செரிங் முதுப்–பும் ராணு–வத்–தில் பணி–யாற்றி ஓய்வு பெற்–ற–வர் ஆவார். 
அவர் அச�ோக சக்ரா விருது பெற்–ற–வர் என்–பது குறிப்–பி–டத்–தக்–க–
தா–கும். சுபே–தார் மேஜர் செவாங் முர�ோப்–பின் மர–ணம் ராணு–வத்–
துக்–கும், லடாக் ஸ்க–வுட் படைப்–பி–ரி–வுக்–கும், நாட்–டுக்–கும் பேரி–ழப்பு 
என ராணு–வம் வெளி–யிட்ட அறிக்–கை–யில் கூறப்–பட்டு உள்–ளது. 

கார்கில் ப�ோர் ஹீர�ோவாக புகழப்பட்டவர்
சாலை விபத்தில் ராணுவ அதிகாரி பலி

லடாக்கில் நடந்த
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Roads around GN Mills flyover in bad 
shape, corpn has no plan to fix them
People will have to endure hardship as CCMC says it will wait for flyover works to get over

A R A V I N D  R A J  @Coimbatore

WITH traffic on the parallel 
roads to Mettupalayam (MTP) 
Road increasing everyday due 
to the snail’s pace of  GN Mills 
flyover works, residents of  Sub-
ramaniyampalayam have urged 
the Coimbatore City Municipal 
Corporation (CCMC) to fix the 
roads damaged by heavy 
vehicles.

While other flyover projects 
which began after the com-
mencement of  the GN Mills 
flyover project in Coimbatore, 
were completed and inaugurat-
ed a long time ago, the GN Mills 
flyover project being carried 
out by the National Highways 
wing of  the state highways de-
partment is yet to be finished.

“The roads are just 20 to 30 
feet wide. Recently, trucks, mini-
trucks, cars, buses and other ve-

hicles have been commuting 
through those roads. Due to 
this, the residential roads have 
been damaged to the core. The 

civic body must pave new roads 
in the interior parts of  the Sub-
ramaniyampalayam and GN 
Mills area as the existing ones 

have been dilapidated. The civic 
body must at least fill the pot-
holes and repair the broken 
roads as a temporary measure,” 
said AM Kishore, a resident of  
Subramaniyampalayam.

Speaking to TNIE, CCMC 
Commissioner M Prathap said 
that the roads which the resi-
dents complain about were al-
ready in good condition, but 
since the commuters on the 
MTP Road began using those 
interior residential roads, they 
got damaged.

“Currently, we have no plans 
on filling the potholes as they 
will get damaged as well. The 
highway department officials 
have informed us that the GN 
Mills flyover works will be over 
by the month of  May-June. So, 
once the project is completed, 
we shall start the repair works 
immediately,” he added.

KL bank staff 
booked on 
rape charge
E X P R E S S  N E W S  S E R V I C E 
@ Coimbatore 

PERUR All-Women Police has 
booked the employee of  a na-
tionalized bank in the city for 
allegedly sexually assaulting a 
college professor.

The victim (43), who is from 
Dombivli in Maharashtra, has 
a daughter and separated from 
her husband.  During her brief
stay in Thrissur, she opened an  
account at a nationalized bank 
in 2015. There she became 
friends with R Gopakumar (43) 
of  Kattuchery in Palakkad, 
who was working as account-
ant in the bank.

Since the professor complet-
ed PhD at Bharathiar Univer-
sity in Coimbatore. Gopakumar 
told her that he too wanted to 
pursue his PhD in the univer-
sity and asked her for help in 
completing the doctorate in 
2020. So, they visited the uni-
versity on January 27, 2021, and 
returned to lunch in Kalappat-
ti. There he sexually assaulted 
her and took videos and photos. 
Further, he threatened to re-
lease the photos and videos and  
sexually assaulted her on sev-
eral occasions between Janu-
ary 2021 - December 2022. 

Based on her complaint, po-
lice registered a case against 
Gopakumar.

30 children benefit from  haemophilia 
screening camp organised by CMCH
Coimbatore: The Coimbatore Medical College Hospital 
(CMCH) organised a Haemophilia camp on Sunday. 
Thirty children were tested and they will soon undergo 
regular treatment. The treatment is provided free of cost 
in CMCH.  The camp was inaugurated by CMCH Dean Dr A 
Nirmala. Hemophilia Nodal officials were also present. 
All 30 children will soon be started on regular 
prophylactic treatment for haemophilia. The members of 
the Hemophilia Society expressed their gratitude to the 
Dean and Nodal Officer of CMCH for organising a special 
camp and providing such rare treatment for the children.

Selvaraj appointed as controller of 
examination in government arts college
Coimbatore: P Selvaraj has been appointed controller of 
examination in the government arts college.  According 
ro a press release from Directorate of Collegiate 
Education (DCE), Selvaraj is an associate professor in the 
Psychology department. He will serve in the new post for 
three years.

1,300 acres of temple lands 
recovered in two years

IN TIRUPPUR

S A R A V A N A N  M P  @ Tiruppur

THE Hindu Religious and En-
dowments (HR&CE) depart-
ment has retrieved over 1,300 
acres of  temple lands in the dis-
trict from encroachers in the 
past two years. The depart-
ment’s efforts, however, are 
slowed down by lack of  ade-
quate staff, political interfer-
ence and litigations.

According to details shared 
by HR&CE department, there 
are 1,142 temples under in its 
administration in Tirup-
pur. Officials managed 
to recover 715.08 acres 
belonging to 38 temples 
from 220 encroachers 
between May 2021- 
March 2022. Between 
April 2022 and January 
2023, a total of  593 acres belong-
ing to 30 temples were recov-
ered from 181 encroachers.

Hindu outfits charged HR & 
CE department officials with 
not taking proactive steps to re-
claiming properties from en-
croachers. State secretary of  
Hindu Munnani JS Kishore Ku-
mar said, “They initiated ac-
tion to recover land belonging 
to temples with higher income 
in the past two years. They are 
not concentrating on temples 
that have income of  less than 

`1 crore. Such temples have a 
vast tracts of  farm and pasture 
lands in rural segments. As less 
attention is given to these tem-
ples, people with political influ-
ence encroach on them.”

Shiv Sena (youth wing) presi-
dent A Thirumurugan Dinesh 
said, “Officials avoid taking re-
covery action on temples whose 
trustees are close to the ruling 
party. They choose temple,s not 
on the basis of  wealth and 
property.”

An official from HR&CE de-
partment in Tiruppur 

said, “We have one as-
sistant commissioner 
and 17 executive offic-
ers for the whole dis-
trict which has 1,142 

temples. Despite such 
poor strength, we have 

checked all records. Besides, in-
fluential persons with political 
power, litigation is hampering 
the recovery process. For exam-
ple, a leading private dairy is 
sitting on over 150 acres belong-
ing to  Velayuthasamy temple 
in Sivamalai. We have filed a 
case against them. The civil 
dispute has been pending in 
Tiruppur District Court for 
more than 15 years. Many such 
cases are proving to be a hurdle 
for officials in recovering lands 
from encroachers.”

E X P R E S S  N E W S  S E R V I C E 
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THE Federation of  Coimbatore 
Industries Associations (FOCIA) 
comprising of  10 industry asso-
ciations has decided to meet with 
state government officials to dis-
cuss the GST billing issues.

An emergency meeting of  the 
members of  the FOCIA was held 
in Coimbatore on Saturday in 
view of  the high fine amounts 
levied upon the industrialists by 
the state government and FOCIA 
Coordinator and Tamil Nadu As-

sociation of  Cottage and Tiny & 
Micro Entrepreneurship (TACT) 
Coimbatore District president J 
James said the industrialists 
condemned it. “TN authorities 
are finding minor flaws in the 
GST bill and imposing several 
lakhs of  fines. Even if  we go to 
check the weight on the nearest 
weighing scale and pay the bill, 
they impose a fine saying we 
haven’t generated an e-way bill. 
And even for minor mistakes 
and small printing mistake in 
the bill, the officials impose a 
hefty fine,” he added.

Gang cheats 63 of `96 lakh for 
issuing housing allotment, held

‘Officials imposing fine even 
for small mistakes in GST bills’
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TIRUPPUR City Crime Branch 
(CCB) police arrested a three-
member gang on Saturday for 
allegedly cheating ̀ 96 lakh from 
63 people on the pretext of  ar-
ranging housing allotments at 
government housing schemes.

The suspects were identified 
as Kanagaraj, Murugan and 
Palanisamy of  Coimbatore.

The Tamil Nadu Urban Habi-
tat Development Board has con-
structed housing units at Nerup-

perichal, Kanakkampalayam 
and Thirumuruganpoondi in 
Tiruppur and the allotments 
have been given to those who 
were evicted from the water 
body encroachments. Mean-
while, police received com-
plaints that a gang claiming to 
arrange allotments in the hous-
ing units allegedly collected la-
khs of  rupees from the people in 
the Tiruppur district. Probe re-
vealed that the three-member 
gang allegedly collected `96 
lakh from 63 people and issued 
fake allotment orders.

Youth arrested 
for attacking 

stray dog

ERODE: Police arrested a 24-
year-old youth for attacking a 
stray dog in Erode. The accused 
was identified as Dinesh (24) 
from Bharathi Nagar in 
Surampatti.

Police said, “Dinesh is rear-
ing chickens in his home. On 
March 30, a stray dog bit one of  
the chicken, after which he beat 
up the animal with a stick. Jag-

atheeswari, an animal lover 
from the area, shot a video of  
the incident and posted it on so-
cial media. Subsequently, Di-
nesh went to the woman’s house 
and threatened her.” Jagath-
eeswari lodged a complaint at 
Erode South Police Station on 
Saturday and Dinesh was ar-
rested after police confirmed
the attack through the video.

Panchayat chief 
says ‘journalists’ 
threatening him
E X P R E S S  N E W S  S E R V I C E 
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THE president of  Jallipatti vil-
lage panchayat has complained 
to Sultanpet police that three 
people claiming to be journal-
ists have been threatening him 
over phone demanding money 
for not publishing news about 
alleged fund irregularities in 
the panchayat. 

In his complaint, Jothiraj 
said he received calls from a 
person who introduced himself  
as Raja, a journalist and law-
yer, stating he obtained details 
about irregularities of  the pan-
chayat through the Right to In-
formation Act. 

“The person demanded 
`40,000 and threatened that he 
would publish the news. I re-
fused and two more persons 
claiming to be journalists in 
Tiruppur and Palladam threat-
ened me in the same manner. I 
have not done anything wrong 
and if  I have done something 
wrong, I told them to make it 
public,” Jothiraj said. 

Jothiraj has been the presi-
dent of  Jallipatti village pan-
chayat in Sultanpet panchayat 
Union for the last 12 years. 

“We have registered the com-
plaint and summoned the sus-
pects asking them to appear for 
the inquiry on Tuesday, said 
Sub-inspector Muthukrishnan.

Health minister M Subramaniam took part in a 30-km marathon in 
Ooty on Sunday |  EXPRESS

Roads near GN Mills f lyover are damaged by movement of heavy vehicles |  EXPRESS

FORWARD MARCH
Children took part in a walkathon organised by Third Eye - Center for Autism  with Indian Academy of Pediatrics- 

Coimbatore at Race Course to mark World Autism Day |  S SENBAGAPANDIYAN
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